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pose to provide them some sophisticated 
Port Trust - 

6015. SHRI SOBHANADREES- -mb~:"-- '- 

s ~ ~ ~ v 3 . s .  M U R ~ Y :  
. .*---- -----. ----".. 

WiH the Minister of SURFACE TRANS 
PORT to be pleased to state: 

(a) whether there is a heavy demand for 
containers to export the goods from the 
Viakhapatnam Port Trust; 

@) if so, the actual supply of thecontain- 
ers to the Viakhapatam Port Trust during 
the last three years; and 

(c) the steps taken or proposed to be 
taken by the Government to meet the re- 
quirement of the Visakhapatnam Port Trust? 

: THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI JAGDISH TYTLER): (a). No. Sir. 

~ e c u r 6  Arrangements In Defence 
indallatbns - 

601 6. SHRI JANARDAN MISRA:Will 
the Minister of DEFENCE to be p- to 
state: 

(a) the details of the security arrrangs 
ments in big strategic defence installations 
like CODS, ODs, Base Workshops, Engi- 
neer Store Deopts; 

@)whether the Defence Security Corps 
which comprises of d i s c h w  defence 
&sonnd rewnpbyed in DSC, guard in- 
st&tion areequpped wi!h 303 Riles which 
have been discarded all wet the world; 

(c) I so, whdher tho Government pro- 

weapons and training as per the present 
security requirements; and 

(d) if so, when and if not the reasons 
therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF DEFENCE (SHRI SHARAD 
PAWAR): (a) CODs, ODs. Base Workshops, 
Engineer Store Depotsetc. are guarded by 
Defence Securii Corps personnel, around 
the Clock. Provision of watch towers, pe- 
rimeter lighting, search lights, perimeter 
fencing, restriied entry through issue of 
gate passes. surprise checks during night by 
Duty Officers and Garrison FieM Officers, 
bcking and celling of Store houses at the 
end of days are the mapr security arrange- 
ments in big strategic defence installations. 

@) DSC personnel are equipped pri- 
marily with 7.62 Riles, some 303 Riles and 
9 MM Carbines. 

(c) and (d). The DSC personnel are 
equipped with such weapons and provided 
such training as is warranted by securii 

about Assessment of Small Scale 
Industrial Undertakings 

60 17. SHRI RAM MPSF -WiI the Mm- 
ister of.FINANCE to be pleased to state: 

(a) whether the Comptroller and Audibr 
General of India in his Report NOS of 1991 
has pointed out short-comings in the in- 
come-tax laws with resped to the assess- 
ment of small scale industrial undertakings; 

@) i! so, the details thereof; and 

(c) the steps taken by the Government 
to rectify these shortuunings? 




